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Sree Mandali Enterprises v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 5017 
Sri. Sri. Vigneswara Constructions v. State of A.P., (Harinath. N., J.), 2025 SCC OnLine AP 5049 
Srinivasa Developers v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4990 
Tata Srikanth Vamsi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4986 
Thanniru Chandrasekhar v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5025 
Thunugunta Narasimha Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4981 
Thunugunta Satyanarayana v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4983 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154858
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Tunugunta Suresh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4972 
U Pothuraju v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4998 
Uppaladadium Vijaya v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5048 
V Chandrakala v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5013 
V Srinivasulu Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 4996 
Vadlamudi Venkatadri v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 

5030 
Vaka Siva Koti Reddy v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 5001 
Vakada Bhagyalaxmi v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4959 
Vallapuneni Rambabu v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5034 
Vanja Subbarao v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4997 
Y Damodar Reddy v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 5005 
Y. Uday Kumar v. State of A.P., (B.V.L.N. Chakravarthi, J.), 2025 SCC OnLine AP 5019 
Yarramasu Ramesh Babu v. State of A.P., (Harinath N, J.), 2025 SCC OnLine AP 5026 
Yeduri Laxmi v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 5011 

  
Bombay High Court   [98] 

1a Seema King v. Bhagwan Tuljaram Shahani, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 786 
Airoli Neha Apartment Coop. Housing Society Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 

SCC OnLine Bom 835 
Ajay Tulshiram Patil v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 808 
Ankita Sandeep Hadfadkar v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 6186 
Arnaldo Pereira v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

6161 
Arts, Commerce & Science College v. Khare Babu Bhaiyalal, (Milind N. Jadhav, J.), 2026 SCC 

OnLine Bom 814 
Ashok Kumar Bhansali v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 6187 
Ashwin Shantilal Khandwala v. RBI, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC OnLine 

Bom 6184 
Avinash Shivaji Bhandare v. Anita Avinash Bhandare, (Abhay S. Waghwase, J.), 2026 SCC OnLine 

Bom 793 
Balkisan Dwarkadas Sanghvi v. Padmanabha Coop. Society Ltd., (Amit Borkar, J.), 2026 SCC 

OnLine Bom 832 
Bennett Property Holdings Co. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 

SCC OnLine Bom 6172 
Bennett Property Holdings Co. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 

SCC OnLine Bom 6174 
Bennett Property Holdings Co. Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 

SCC OnLine Bom 6175 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154949
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Bhiku Sadashiv Shirodkar v. Manoj Mahipat Surve, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine 
Bom 809 

Bhimrao Baburav Bhagat v. Slum Rehabilitation Authority, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 
SCC OnLine Bom 822 

Brickment Builders LLP v. Gautam Chand, (Somasekhar Sundaresan, J.), 2025 SCC OnLine Bom 
6156 

Central Bank of India v. State Tax Officer, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 
OnLine Bom 813 

Chandrika C. Shah v. Orbit Finance (P) Ltd., (Abhay Ahuja, J.), 2026 SCC OnLine Bom 811 
Comunidade of Verla v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 

Bom 6190 
Cyyruss Minoo Kotwal, In re, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 802 
Datatray Babarao Ambeker v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 6188 
Ekta Coop. Housing Society Ltd. v. Registrar Coop. Societies, (Amit Borkar, J.), 2026 SCC OnLine 

Bom 821 
Eskimo Ice Mfg. Co. (P) Ltd. v. CST, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC OnLine 

Bom 833 
Firoz Salebhai v. Jam Manufacturing Mills, (Gauri Godse, J.), 2026 SCC OnLine Bom 824 
Ganesh v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 794 
Gangadhar v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 792 
Gaurav Bakshi v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 

6162 
Geeta Girish Nair v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 819 
Gokul Construction Co. v. Sher Mohmmed Azimuddin Sodawala, (Abhay Ahuja, J.), 2026 SCC 

OnLine Bom 812 
Hasib Ur Rahman Siddique v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine 

Bom 788 
Hrushikesh v. Chief Executive Officer, (M.S. Jawalkar and Nandesh S. Deshpande, JJ.), 2026 SCC 

OnLine Bom 825 
Integro Finserv (P) Ltd. v. Santoshkumar Ramsajeevan Dewivedi, (Madhav J. Jamdar, J.), 2026 

SCC OnLine Bom 783 
Janardhan Shankar Patekar v. Laxman Govind Naik, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 

6158 
Jet Set Hotels (P) Ltd. v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 6189 
JVPD One Builder LLP v. Manhar Realtors LLP, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 

810 
Kalu Ramdas Ghane v. State of Maharashtra, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 

2026 SCC OnLine Bom 790 
L.N. Enterprises v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine Bom 

6180 
Mangala v. Raju, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 795 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154985


 - 10 - 

© EBC Publishing Pvt Ltd 

Manjunath Ballekai v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine 
Bom 6159 

Meena A. Rizvi v. State of Maharashtra, (Kamal Khata, J.), 2026 SCC OnLine Bom 818 
Motilal Oswal Home Finance Ltd. v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, 

JJ.), 2026 SCC OnLine Bom 831 
Mudassar Sadik Sayyed v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 

781 
Mudlidhar Pandurang Bagul v. State of Maharashtra, (Y.G. Khobragade, J.), 2026 SCC OnLine 

Bom 796 
Naresh Otarmal Jain v. Municipal Corpn. of Greater Mumbai, (Milind N. Jadhav, J.), 2026 SCC 

OnLine Bom 804 
Nationwide Shipping Services v. ONGC Ltd., (Chandrashekhar and Aarti Sathe, JJ.), 2025 SCC 

OnLine Bom 6170 
ONGC v. Oil Field Employees Assn., (Manish Pitale, J.), 2026 SCC OnLine Bom 816 
Oriental Insurance Co. Ltd. v. Meena, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 801 
Parshwa Prism Gems & Jewellery v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 

SCC OnLine Bom 6179 
Pearl Mansion CHS Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 826 
Pearl Mansion CHS Ltd. v. State of Maharashtra, (Amit Borkar, J.), 2026 SCC OnLine Bom 827 
Peet Mohammed Shaikh v. State of Maharashtra, (Dr Neela Gokhale, J.), 2026 SCC OnLine Bom 

782 
Persia Darbar (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine 

Bom 6169 
Persia Darbar (P) Ltd. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine 

Bom 6173 
Prasad Premnath Naik v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC 

OnLine Bom 6191 
Priti Mukesh Goyal v. Union of India, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC 

OnLine Bom 6182 
Process Construction & Technical Services (P) Ltd. v. Kakkattu Philip Francis, (Abhay Ahuja, J.), 

2026 SCC OnLine Bom 803 
Raghavendra Deepak Telang v. Varadlaxmi Multipurpose Coop. Credit Society Ltd., (Valmiki 

Menezes, J.), 2025 SCC OnLine Bom 6157 
Ravichandran S. Moorthy v. Union of India, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 

SCC OnLine Bom 6167 
Ready Home Realtors LLP v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC 

OnLine Bom 6171 
Renuka Nursing School Vida v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar, 

JJ.), 2026 SCC OnLine Bom 784 
Rohit v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 779 
S & S Wire Products v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 820 
Sagar S. Shinde v. State of Maharashtra, (N.R. Borkar, J.), 2026 SCC OnLine Bom 776 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003155010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003154966
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Sandeep Arjun Vazarkar v. Enforcement Directorate, (Bharati Dangre and Nivedita P. Mehta, JJ.), 
2025 SCC OnLine Bom 6160 

Sandeep Ishwar Bhosale v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 
780 

Sanjeev Prataprao Kadam v. Rajni Amarlal Ramrakhiani, (Revati Mohite Dere and Neela Gokhale, 
JJ.), 2025 SCC OnLine Bom 6183 

Santosh v. DM, Nanded, (Sandipkumar C. More and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine 
Bom 797 
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